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BEFORE THE HON'BLE NgQDNAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 261/2023

IN THE MATTER OF:

Sonu Kumar Applicant
Versus

State of Haryana & Ors. Respondent

Status report by the team of Central Pollution Control Board and
Haryana State Pollution Control Board, Panipat in Original
Application No. 261/2023 titled as Sonu Kumar Versus State of
Haryana & ors...

1. That the said matter was listed before the Hon'ble NGT on 20.09.2023
The operative part of the order passed by the Hon'ble Tribunal is as
under:

"7. On the perusal of the report, it is noticed that the unit at serial
no.4 i.e. M/s Nexa Chemicals PM Ltd, VPO Sutana Tensil Madlauda
Panipat is stated to be a unit engaged in manufacturing of pesticides
but it has been placed under the orange category whereas as per the
information disclosed, the said unit should be placed in the red
category. The said issue needs consideration in the light of the fact
that the unit is manufacturing pesticides, etc., and the activity of the
unit is stated to be mixing of chemicals and unit has also obtained
authorization under Hazardous Waste Management Rules, 2016.
Similarly, the unit at serial no. 21 i.e. M/s Shree Cement Ltd. (Jay Pee
Cement Granding Unit), Village Khukhrana, Post Office Assan Kalan,
Madlauda, Panipat which is a cement manufacturing unit has been
categorized on the basis of reprocessing of waste cotton and which
according to the activity may be placed in red category.

8. The State Pollution Control Board will re-examine compliance of
above two units and submit a report before the Registrar General of
the Tribunal within 08 weeks and if found necessary, the Registrar
General may place the matter before the Bench for consideration.”
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. That as per direction passed by Hon'ble Tribunal the unit mentioned at Sr.No.

4 1. M/s Nexa chemicals Pvt. Ltd. VPO Sutana, Tehsil Madlauda, Panipat and
Unit mention at Sr. No. 21 i.e M/s Shree Cement Ltd ( (Jay Pee Cement
Granding Unit), Village Khukhrana, Post Office Assan Kalan, Madlauda,
Panipat)of the report were inspected by the team of Centre Pollution Control
Board and Haryana State Pollution Control Board, Panipat on 17.10.2023and
the status report of these units is as under:-

I M/s Nexa Chemicals Pvt Ltd, VPO Sutana Tehsil Madlauda,
Panipat

The unit is engaged in the process of formulation and final product is
prepared by mixing of the various ingredients(which includes technical
pesticides also),the process involved the Grinding, Mixing (wet and dry) and
packaging. The unit falls under the ‘Orange’ category. Unit is having no
<ource of trade effluent except scrubbed water and the same is recycled.
The Wet Scrubber attached with 30 m high Stack meantto the suction hoods
of grinding section in order to control dust emissions, if any.

The process flow chart is reproduced as under:-

For Wettable Powder(WP) -Raw Material » Mixing with China Clay
powder » Grinding in Air Classifier Mill » Emulsifier For Stabilizing »
Mixing » Packing

For Granuals Formulation - Raw Material » Mixing with River Sand or
Bantonate Granuals in Granual Mixer Machine or Manualy»
Emulsifier For Stabilizing » Mixing » Packing>» Dispatch

For c (EC)/ ion C (sc) -
Raw Material » Mixing with Aromex Oil or Water in Stainless Tank »

Emulsifier for Stabilizing » Mixing » Packing

The copy of certificate of registration under section 9(4) of the inspection
Act, 1968 of unit is attached as Annexure-R-1, Copy of process flow chart
s attached as Annexure-R-2 and photographs of the unit is attached as
Annexure-R-3.




II. M/s Shree Cement Lkd.%ﬁay Pee Cement Granding Unit),
Village Khukhrana, Post Officc Assan Kalan, Madlauda,
Panipat.

The unit is engaged in manufacturing of cement (clinker grinding and
cement packing) and covered under red category of industry. In the
previous report of the Committee, industrial sector of unit in question was
inadvertently mentioned as “reprocessing of cotton waste”.

The process and flow diagram of manufacturing Cement from Clinker is
attached as Annexure-R-4. The photographs showing the machines & plant
for cement manufacturing and its packing units are also attached
Annexure-R-5

3. That the report is accordingly submitted for kind consideration. It is
undertaken to comply with the directions passed by the Hon'ble
Tribunal

.
W "y Mkead
shupmae(ﬁ@f s\m%é‘

Regional Officer Director
HSPCB, Panipat CPCB, Chandigarh
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Department of Agriculture & Farmers Welfare
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Directorate of Plant Protection, Quarantine & Storage
FYa Frearet atd vd dofteor wfify

Central In

cticides Board and Registral
T 4, ¢ 1121001
NIV, FARIDABAD (HARY ANA)-121001

CERTIFICATE OF REGISTRATION UNDER SECTION 9(4) OF THE INSECTICIDES ACT. 1968

Cerified that the Insec % WIW SG
cion 1) ot At s e s o th FetpeAUmderabing s P

lars are specified below:

1. Name of the person/Undertaking M/SNEXA CHEMICALS PRIVATE LIMITED Village
Sutana, Tehsil Madlauda, District Panipat,
Haryana Haryana,Panipat. Panipat. 132103

2. Address of the manufacturing premises VILLAGE SUTANA. TEHSIL MADLAUDA, DISTRICT
PANIPAT, HARYANA
3. Registration Number : CIR-267962/2023 DINOTEFURAN (SG) (144).261

1. Name of the Insect

DINOTEFURAN 20% W/W SG
5. CONDITIONS

L The insecticide shall be manufactured indigenously.

mended from time (o time and
Trom time to ime.

The registration i sbject o the srct compiance of various peavsons of he Imsecticides Act1968 o
Rules, her

i, The registration certificate is further subject o such conditions which may be varied and specified from
time to time by the Registration Commitiee under section 9(3c).
i The regisraton Ceréfctehokder shall ity comply with the condilion snd amendmentstherea et out

in this certificate of registration (CR) including label and leaflets. Non-compliance of the condition set out
eri before and ereinaer wil etalaction unde sectlon 17 of the Act.

(kind. name and of the ingredients) :
SNo Component ‘Component Desc. Content (% wiw)
I Dinotefuran 20,00 % wiw
2 Dialkylsulfosuccinate sodium salt 100 % wiw
3 Alkylbenzene sulfonate sodium salt 3,00 % wiw
4 Beta naphtylsulfonate formaldehyde condensate 300 % wiw
sodium salt
5 Amorphous silicone dioxide 226 % wiw

985-F/0(1)2022 Page 1of 3
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6 Lactose monohydrate Q8%
Toal 100 % wiw

Vi, The insecticides shall contain the maximum impurities as quantifiedidentified and submitted to_the
Registration Committee.

vii. The Product shall confirm to the specification sub
thereof as and when the same are formulated a

ted by you and also (o the IS vide No. and
published.

sample quaniy of he inecticide beiog regsterd along wih & mall ity of refeence anal
amiard Shoud b sent 1o the Dirctor. Comeal Inscteids Labaratory, Diretorste of Pant Proicton,
Quarantine & Storage, N H. IV, Faridahad, s and when requird. for verfication

e A g, sk o he approred ol sl enchs, No change. addition. alteration. modification or
h respect to the inscriptions on the labels/leaflets shall be done without the prior approval of the
on ommitin

Rrg ra

. The labels and leaflets shall be printed by using letters that are BOLD enough for a man of ordinary/normal

vision to read them without any external help.

Xi. The Registration Committee does not itself responsible for the use of trade name by you. The use of the
trade name shall be regulated as per the existing laws on the subject.

xii. The license should be granted subject (o the conditions that the
the Act ang

h the provisions of
 the Rules made thereunder and the conditions of regi for the time being in force

hat

i No llense o manufature an nsecticide shall b granted nless he icesing office
necessary plant chiner devices, first-aid fa oty comrol easores, the g
1ok dinn nder Chaper VIIY o the Rute,tc. xit n the prerses where th insecicide i proposed o e
‘manufactured.

H

xiv. The shelf lfe of the insecticide shall be 2 year(s)
xv. Inspection of the manufacturing unit should be undertaken (o collect in-process samples of the insecticides.
The sanples shonld b analyee t verf e s made by the licensee relating (0 chemical parameters.
be submitted (o a period of six months

xi.No expart shoud ske place n comtraventon o the prosbiom of he Rotterdam Convention on prior
edure for certain icals and pesticides i i o

Xl  pesicide s banned or severly reticed in i before exporing
Designated National Authority for Pes

ide.permission from
o (e oty o FeserdmesCo e ey be chtsond

wili. Health records of Industrial workers may be maintained in Appendix E_(conditions) of Form Illas
rescribed in the Insecticides Rules 1971. In case any untoward/adverse effectis noiced.then the same may
Be reported to Registration Secretariat by the Licensing Officer

i The regtrant sl v o commence actuel praducton of the es within three years from the date of
of registration cert W is required (0 produce a oiima Trum 1he somctracd st
Governments as a proof of production,failng which the certificate of registration shll automatically lapse

. Incase of exort,the packagogshll e s per the rquirement of the importing country and conforming o
IMDG g

. The egteant hs o submit deail of mporEsport o indigenous manfactuing (s (e case may be) of
his pesiide monh wise mandatoy to the Sccrtariat of CIBERC as e cave ma ibe. In case non
pl is CR shall any N

‘i The product is registered for domestic use as well a for Export

i, The product is registered for domestic as well as for export and in case of export primary packaging shall
be as per the requirement of imporing country.

xxiv. The registrant is required o use the label and leaflts as per GSR 355(E) dated 04.06.2020 and applicable

353985-F/9(4)2022 Page 2 of 3
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Insecticides Rules. The Issuance of the Certificate of Registration is s
W.P(C) No. 4136/2020 and W.P(C) No. 4137/2020.

Specific Conditions

dy subject (o the outcome of the

Manner of packing : The formulated product shall be packe

50 gm. 100 gm, 250 gm. 500 gm and 1 kg,

prlmtd PETYS sintom ol and 83 polyethylene for 500
capacity as pe IS : 9754-1981 with PP closer system. This shall be primary packaging. CFB boxes (3 ply)/printed
cartoon as per IS : 2771 (Pr1) 1990 shal b he secondary packaging system. Corrugated ibe boxes w per 15
2171 PartD) 1980 5p) shll b the transpor packing st for bt the proposed reai packing of the

32 kg, 5kg and 10 kg,

Dated: 1410212023

Copy

The Director of Agriculture Har

s

Dr. Sanjay Arya

etary
Contral sectiis anrd
and Registrat ttee

Note -

The Labels and leaflets have been generated through newlycreated data bank. Not

in creation of the dat. the possblyof erurs reepng no labelssnd lafletscamnot pem
is subjected to necessary ¢

Page 3ol 3



32

NEXA CHEMICALS PVT. LTD.

V.P.0. SUTANA,, TEHSIL MADLAUDA, DISTT- PANIPAT

PROCESS FLOW CHART (FOR EC/SC LIQUED FORMULATION )

[ RAW MATERIAL .
e = - |
+

g MIXING WITH
| ARoMmEX oiLoR WATER
IN STAINLESS TANK |

v

ks

| EMULSIFIER FORSTABLIZING |
ookt S g

¥

—
MIXING

+

PACKING B\
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NEXA CHEMICALS PVT.LTD.

V.P.0. SUTANA, TEHSIL MADLAUDA , DISTT. PANIPAT
PROCESS FLOW CHART (FOR WP / WDG FORMULATION )
RAW MATERIAL
+

MIXING WITH
CHINA CLAY POWDER

v
""" " GRINDING IN
AIR CLASSIFIER MILL
o
EMULSIFIER FOR STABLIZING

v

MIXING

+

PACKING
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NEXA CHEMICALS PVT.LTD.

V.P.0. SUTANA,, TEHSIL MADLAUDA , DISTT- PANIPAT

PROCESS FLOW CHART (FOR GRANUALS FORMULATION )

[ RAW MATERIAL
N
¥
MIXING WITH

RIVER SAND OR BANTONATE
GRANUALS IN GRANUAL
MIXER MACHINE OR MANUALY

N 3

EMULSIFIER FOR STABLIZING

¥

[ MIXING
Jof . £ PR

¥

PACKING

raricats ™
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Shree Cement Limited
Panipat Unit

PROCESS DESCRIPTION
‘Technology Description of Grinding Unit
1. Clinker Storage & Handling

Clinker is being received at plant site through road and unloaded and transported by a covered belt
conveyor to the clinker silo. From the silo, clinker is being conveyed to the mill hopper by a

combination of extraction equipment and bel onveyors.Cinke s being sourcd from own plant
and other clinker units. A railway siding is provided at project site for transportation of raw.
et izasi product

2. Storage & Handling of Fly Ash & Pond Ash

Fly ash is being sourced from Thermal Power Station and received through closed bulkers & fed
into silo through pneumatic system. However, closed trucks are being used to transport the dry fly
ash and it is being unloaded through covered unloading hopper. Pond fly ash is being transported
by covered trucks and stored at the site in covered sheds. After proper drying, it is being used in
cement manufacturing,

3. Gypsum Storage & Handling,

Gypsum is being transported from source by road through trucks and is being unloaded by truck
tippler and transported via a belt conveyor to storage yard. Gypsum s being reclaimed by pay
loader / dozer and fed to hopper for further conveying to Mill hoppers. Indian, imported, chemical
and synthetic gypsum is being utilize

4. Cement Production & Storage

Clinker and Gypsu is being ground in Roller press further in ball mill along with fly ash. In Ball
mill steel balls are used as grinding media. The discharge from Mill is being lifted by a bucket
elevator and fed to a high efficiency separator. Fines from the separator being collected in the
cyclones and further transported o the Cement Silo. The coarse material from the separator is
being fed directly to the separator. Partial quantity of Separator circulating air is vented through a
Bag Filter. For Mill Venting an additional Bag Filter is installed. Fines collected in a Bag Filter are
being transported to Cement Storage Silo by a System of Air Slides & Elevator.

Clinker and Gypsum is being grind for OPC production. In PPC production, clinker with gypsum and
y ash s being grind in mill and final product is being stored in silo

5. Cement Packing and Dispatch

Rotary electronic packing machines are being used for packing of cement. Loading of packed bags
into the trucks s being done by truck loading machines. Bags are of 50 kgs each. Loose cement is
being dispatched through closed bulkers to bulk consumers. Cement is being dispatched by road

rail  nework s being used for dispatch to long distance
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